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(b) Yes Sir

Contribution of Food Corporation of
indla

2268 SHRIJ CHOKKA RAO Willthe
Minister of FOOD be pleased to state

(a) whether the Food Corporation of
India is contributine¢ to the general revenues
of the Union Governn ent from ts foodgrains
trade, and

(b) #f s0, the present procurement posi
tion, 1gsue rates of nce and wheat together
with the over-head charges per quintal

THE MINISTER OF STATE OF THE
MINISTRY OF FOQD (SHRI TARUN
GOGOI) (a) No, Sir

(b) Durning the current 1991 92 rabi
marketing season a quantity of 77 52 lakh
tonnes of wheat has been procured by the
Food Corporatiod of India (FCI) Procure
mentof rice (Including paddy in terms of rice)
for Central Pool till 4th March, 1992 was
86 99 lakh tonnes during the current 1991
92 khanf marketing season Effective from
28th December, 1991 the Central issue
price (ex FCI godowns) of wheat tor Public
Distribution System 1s Rs 280 per quintal
and the Central issue prnices of nce for
common fine and superfine vaneties are
Rs 377 00,437 00 and Rs 458 00 perquin
talrespectively The various kind of inciden
talcharges per quintaldunng 1991-92 are as
follows

Procurement incidental Rs
charges
Wheat 55 81
Rice 2373
Paddy 4479
Distnbution Cost 8298
Carrying cost of Buffer
Stocks 8138
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Use of B V.0 In Coid Drinks

2269 SHR! DAU DAYAL JOSH! Will
the Minister of HEALTH AND FAMILY
WELFARE be pleased to state

(a) whether soft drinks like Rasna Or
ange and Limca are being sold by mixing
Brominated Vegetable oil in

(b) t s0, the remedial action being taken
by the Government in this regard and

(c) the action envisaged to protect con
sumers from such deception?

THE MINISTER OF STATE IN THE
MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRIMATI D K THARADEVI
SIDDHARTHA) (a)to(c) Brominated Vege
table Oil 1s not permitted in soft drinks under
the Prevention of Food Adulteration Rules
and the Fruit Product Order 1955 Samples
are lifted regularly and necessary action
taken Out of these samples collected dur
ing the last 2 years under the Frurt Product
Order none was found containing Brom
nated Vegetable Oil

Prices of Eatables in Trains

2270 SHRI NITISH KUMAR Will the
Minister of RAILWAYS be pleased to state

(a) the reasons for the recent increase
in the prices of eatables and soft dnnks
served In trains,

{b) the details of the profit earned/loss
incurred by the catenng departments of ratl
way duning the last one year, and

(c)the st taken to eliminatethe loss?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI MAL
LIKARJUN) (a) Takinginto accountthe input
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costs the prices of tea/coffes, meals and
breakfast were increased during January,
1992

(b) The profit eamed by the catenng
departments of Rallways dunng 1990-91
was Rs 108 67 lakhs

(c) Does not arise
[Englhish]

Indian institute of Managéwient in
Kerala

2271 PROF KV THOMAS Will the
Minister of HUMAN RESOURCE DEVEL.-
OPMENT be pleased to state

(a) whether the Government of Kerala
has requested the Union Government to
establish an India Institute of Management
in Kerala

(b) ff so, the details thereof alongwith
*the subjects proposed m this Institute, and

(c) the reaction of the Union Govern-
ment thereto?

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH) (a) and (b) The Government of
Kerala has proposed the setting up of an
Indan Institute of Management in the State
with a bias to develop specialities which
particularly cater to the needs of the unor-
ganised rural and non-corporate sectors
including rural labour health services planta-
tion frishenes small industry, self employ-
ment etc

{c) The State Government has been
informed that due to fimancial constraints the
Central Government is not in a positionto set
up a new Indian Insttute of Management
dunng the 8th Plan. However, the extent of
financial Involvement by the State Govern-
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ment and the manner in which funds could
be raised by the State Government should
be made known so that the possibility of
Central Contribution could be examined

Utllisation of Afforestation Funds

2272 SHRI DATTATRAYA BAN-
DARU
SHRI ANNA JOSHI
SHRI CHETAN PS
CHAUHAN

Will the Minister of ENVIRONMENT
AND FORESTS be pleased to state

(a) whether the Union Government
monttor the utikisation of the funds which are
gwen to the States and Union Terrttones for
afforestation

{b) if so, the details thereot for 1991,

{c) the number of cases of mis-appro
pnation of funds which have come to the
notice of the Government, and

{d) the action taken in this regard?

THE MINISTER OF STATE OF THE
MINISTRY OF ENVIRONMENT AND FOR-
ESTS (SHRI KAMAL NATH) (a) and (b)
Monttoring of afforestation and tree planting
activities atthe field level ts carred out by the
State Governments From the Centre the
achievements are monttored by the Ministry
of Environment & Forests and the Ministry of
Planning and Programme Implementation
With a view to improve performance, the
State Governments have been advised to
strengthen the monitoring mechamsm as
well as todraw up location-wisedetails ofthe
afforestation and tree planting actwities and
share this information widely with the people’s
representatives and the pubic Sample
checlung of the actual pianting work done
dunng the past year is being taken up.





